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....... dllalssions ... held will the 
¥iiIIInous mlitarydeleg .... ~ 
IIIIIleraI Defence ftIIationa .... the USA in 
1M field or training. excMnge or ... and 
tIieCI_ions in matters of mUlU8I conCern. 

Import of Raw SlIt .... _ v.,. 
837. $HAl ANBARASU ERA: 

DR. RAMESH CHAND 
TOMAR: 

SHFU DEVI BUX SINGH: 
SHRIMATI BHAVNA 

CHIKHALIA: 

Will the Minister of TEXTILES be 
pleased to stale: 

(a) whether theN is a gap between . 
demand and supply of domestic sik yarn in 
the muntry; 

(b) if so, the steps taken by the Govern-
ment in this regard; . 

. (c) whether raw silt and silk yarn are 
likely to be imported; 

(d) if so, the reasons therefor and the 
countries from which these are to be im-
ported; and 

(e)thequantily proposed to be imported 
and the time by which It is likely to material-
ise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) to (e). Due to outbreak of 
pebrinedisease in the r..mg ...... 01 major 
.. pmdUCing States of Knataka.~. 
Pradesh • Tamil tgdu, there ... «fed".ne 
in the arrivals of coc:oonS iii the cocoon 
mark8ts which ultimately affecledthe availa-
biily .. well .. pnc. of raw .. in tI;Ie 
muntry. The (Antral S. Board and the 
concerned State Govemment have already 

InIialed vMous measunts for mntroi Of the 
disease. 

1n order to stabilize .. prices of raw Silk 
and to provide raw sill to the weavers at reason" 1'11185, the Govemment Of India 
haS permiIIed import of 200 matrictonnes 01 
raw ail< bv the Central Silk Board and desig-
nated agencies. These organisations have 
the choice to import silk from any source 
d~on their requirements. However, 
It Is Ikeiy that most of the impolftwill be from 
China 

The organisations are taking steps to 
import silt as quickly as possible. 

Coff .. Prices In international Market 

., 838. SHRI ANBARASU ERA: Will the 
Minist.er 01 COMMERCE be pleased to 
state:, 

(a) whetl)er the price 01 Indian coffee in 
the inf'rnatbnal market has been pagged 
down to the selling price of 1951 ; 

(b) if so, the reasons ~erefor and the 
reaction of the Govemment thereto; 

(c) whether lis a fact that the 'purchase 
tax' levied by the Govemment of Karnataka 
has a)mpeUad many dee growers in the 
state to divert from coffee cultivation to other 
cash ClOPS; and 

(d) if so, the steps proposed' .. be taken 
, by the Union Govemment in this regard? 

THE MINISTEA OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI-
DN.ABARAt.t): (a) and (b). There has been 
no artificial pegging down of the price of 
Indian Coff .. in the intemational market. 
However, as a resullof.uspen.ion~tas 
under the international Coffee Agreement 
with affect from 4th July. 1989, the supply in 


